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. 	 CENTR1L ADMINISTRATIVE TRIBUNPL 

BANGLORE BENCH 

Commercial Complex (BD) 
Indjraneoar 
Banglore - 560 038 

Dated : 2 APR1993 

PPLICITION NO (E) 

W.P. NO () 

I 

plice.nt(s1ri.papaiah, 	V/s. 

To 

Sh.M.Papaiah, 
Driver, 
projects Hutti, 
Gadag and OMSB, 
Tin-Tungsten, 
OP : K&G, 
Geologival Survey of India, 
Bangalore-560 011. 

Sh.M.S.Ananda Ramu, 
Advocate , No.27, 
Chandrasekhar Complex, 
Zet Main Road,I Floor, 
Gandhinagar, 
Banga]ore-9.  

RpOndent(sjDirector,Geological 
Survey of India,Blore & Others. 

Secretary, 
Ministry of Steel and Mines, 
Govt.of India, 
New Delhi. 

The Director, 
Geological Survey of India, 
Project-Hutti,Gold & OMSB( 
Tin-Tungsten, OP:K&C, 
Bangalore-1 1. 

Sh.ri.Vasudeva Rao, 
Central Govt .Stng,Counsel, 
High Court Ouilding, 
Bangalo re-i. 

Subject : FORWARD ING COP IES OF THE ORDER PASSED By 

Please find enclosed herewith a copy of the ORDER/STAY/ 

INTER fli ORDER passed by this Tribunal in the above said 
eoplidation (s) on 	 26-03-93. 

• 	 C,  

ç' DETY REGISTRAR 
(JUDICIAL) 



BEFE THE CENTRAL ADMINISTRATIVE 1IBUNAL 
BAIE BQi: BANGALME 

DATE) THIS THE 'IWEflY SDC1'H IIkY OF M1RQI 1993 

Present: kn 'ble Mr. Justice P.K. Shyansundar ... Vice-thairn 

APPLICNI r33.1 41/93 

M. Papaiah, 
Major, 
Working as Driver, 
Project: Hutti, 
Gadag and a4SB, 
Tin-Tungsten, OP:K&G GSI. 
Bangalore-1 1. Applicant 

( Shri M. S. Ananda Raau ... Advocate) 

v. 

The Union of India 
by its Secretary, 
Ministry of Steel and Mines, 
Governit of India, 
New DeThi. 

£1 Director, 
Geological Survey of India, 
Project, Hutti Gold & OMSB, 
Tin-Tungsten, OP ;K&G 
Bangalore-1 1. 	 ... Respondents 

[Shri M. /asdeva Rao ... Advocate] 

This application having cane up for hearing before this 

Tribunal today, Hoa'ble Mr. Justice P.K. Shyansundar, Vice-Qair-

uan, made the following: 

ORDER 

1. Having heard both sides I an now told that the enquiry is 

likely to be ocmpleted within three xxiths • Under these circu1n- 

stance it seems to me that the respondents su1d allow the appli-

'cant to continne in Bangalore till such time as the enquiry is 

ccp1eted and canthereafter enforce the iugaed order produced 
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tion stars With these obervations this 	 * at Annexure F. 

disposed off. 

ICE,- 	' C•, 
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